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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

EASTERN ZONAL BENCH AT KOLKATA 

ORIGINAL APPLICATION NO. 106/2025/EZ 

IN THE MATTER OF:  

News Item Titled "Villagers Demanding  

Shifting of Silicon Factory from Niglok  

IGC Appearing in The Arunachal Times  

dated 28.04.2025”                                                                   …Applicant 

versus 

Deputy Commissioner  

East Siang & Ors.  …Respondents 

AND IN THE MATTER OF: 

Aether Alloys LLP          …Proposed Respondent/Impleader 

Plot no.11, Industrial Growth Centre, 

Niglok-Ngorlung, East Siang Dist, 

Arunachal Pradesh 

Pin - 791102 

APPLICATION SEEKING IMPLEADMENT OF AETHER ALLOYS LLP. 

MOST RESPECTFULLY SHOWETH:  

1. The present Application has been filed seeking impleadment of the Applicant,

i.e., Aether Alloys LLP in the captioned proceedings.

2. That the Principal Bench of the National Green Tribunal, New Delhi on

13.05.2025 registered an Original Application being Original Application No.

233/2025 suo-motu on the basis of the news item titled "Villagers demanding

shifting of silicon factory from Niglok IGC appearing in The Arunachal Times

dated 28.04.2025". For convenience, the observations of the Tribunal in its

Order dated 13.05.2025 are quoted verbatim as follows:
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Item No. 4 Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

   Original Application No. 233/2025  

News Item titled "Villagers demanding shifting of silicon factory from Niglok 
IGC appearing in The Arunachal Times dated 28.04.2025"

Date of hearing: 13.05.2025 

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICAL MEMBER  
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER  

ORDER 

1. This original application is registered suo-motu on the basis of the

news item titled "Villagers demanding shifting of silicon factory from Niglok 

IGC appearing in The Arunachal Times dated 28.04.2025" 

2. The matter relates to air and water pollution allegedly caused by a

silicon factory located in the Niglok Industrial Growth Centre (IGC), near 

Ruksin town in East Siang district, Arunachal Pradesh. 

3. According to the news item, the factory-operated by M/s Aether

Alloys LLP is reported to be adversely affecting the health and livelihoods 

of nearby communities. The article further states that M/s Alloy Craft LLP 

and M/s Arunachal Ferro Alloy have applied to the state's Industry 

Department to set up two additional silicon factories in the Niglok IGC, 

which the local villagers strongly oppose. 

4. Additionally, the news item mentions that while establishing the

existing silicon factory, the industrial authorities obtained consent from 

local gaon burahs without informing them of the implications of the 

industrial unit. Moreover, no public hearing was conducted, nor was an 

ANNEXURE A-1 11
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environmental impact assessment carried out with the involvement of local 

villagers and other stakeholders. The IGC Pollution-Affected People's 

Forum has also alleged gross violations of the Factories Act, 1948, by the 

silicon factory operated by M/s Aether Alloys LLP in Niglok IGC. 

5. The above matter indicates violation of the Environment (Protection)

Act, 1986, Air (Prevention and Control of Pollution) Act, 1981, Water 

(Prevention and Control of Pollution) Act, 1974. 

6. The news item raises substantial issues relating to compliance of the

environmental norms and implementation of the provisions of scheduled 

enactment. 

7. Power of the Tribunal to take up the matter suo-motu has been

recognized by the Hon’ble Supreme Court in the matter of “Municipal 

Corporation of Greater Mumbai vs. Ankita Sinha & Ors.” reported in 2021 

SCC Online SC 897. 

8. Hence, we implead the following as respondents in the matter:

i. Deputy Commissioner, East Siang District

O/o Deputy Commissioner, Pasighat, East Siang District,

Arunachal Pradesh-791102

ii. Arunachal Pradesh State Pollution Control Board, Through it's

Member Secretary

Paryavaran Bhawan, Yupia Road, Papu Nalah, Naharlagun,

Arunachal Pradesh-791110

iii. Central Pollution Control Board (CPCB), Through its Member

Secretary

Parivesh Bhawan, East Arjun Nagar, Delhi-110032
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iv. Ministry of of Environment and Forest, Climate Change,

Regional Office, Shillong

Law-U-Sib, Lumbatngen, Near MTC Workshop, Shillong

9. Issue notice to the above respondents for filing their response/reply

by way of affidavit before the Eastern Zonal Bench of the Tribunal at least 

one week before the next date of hearing. If any respondent directly files 

the reply without routing it through his advocate then the said respondent 

will remain virtually present to assist the Tribunal. 

10. Since the matter relates to the Eastern Zonal Bench, Kolkata,

therefore OA is transferred to the Eastern Zonal Bench for appropriate 

further action. Let the original record of this OA be transferred to the 

Eastern Zonal Bench, Kolkata. 

11. List before Eastern Zonal Bench at Kolkata on 21.07.2025 .

Prakash Shrivastava, CP 

Sudhir Agarwal, JM 

Dr. A. Senthil Vel, EM 

May 13, 2025 
O.A. No. 233/2024 
HB.. 
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Villagers demanding shifting of silicon factory
from Niglok IGC

[ Prafulla
Kaman ]

RUKSIN,

27 Apr:

Local

villagers

have alleged
that the

silicon

factory

operating in

the Niglok

Industrial

Growth

Centre
(IGC) near Ruksin town in East Siang district is causing air and water pollution. The villagers

are demanding that the industrial unit be shifted to an isolated location.

The villagers residing around the Niglok IGC, united under the ‘IGC Pollution-Affected

People’s Forum’, submitted a petition to the East Siang deputy commissioner, seeking his

initiative for the relocation of the hazardous silicon industry.

The factory, operated by M/s Aether Alloys LLP, is allegedly posing health hazards in the

surrounding villages and adjacent areas of Ruksin subdivision.

April 28, 2025

5/26/25, 11:42 AM Villagers demanding shifting of silicon factory from Niglok IGC | The Arunachal Times

https://arunachaltimes.in/index.php/2025/04/28/villagers-demanding-shifting-of-silicon-factory-from-niglok-igc/ 1/3
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The petitioners noted that M/s Alloy Craft LLP and M/s Arunachal Ferro Alloy companies

have applied to the state’s Industry Department to set up two additional

silicon factories in Niglok IGC, which the local villagers are strongly opposing.

IGC Pollution-Affected People’s Forum general secretary Onong Tadeng alleged that the

industrial authority, while establishing the silicon factory, obtained consent from local gaon

burahs without informing them of the implications of the industrial unit. Moreover, there was

no public hearing, nor was an environmental impact assessment conducted involving local

villagers and other stakeholders at that time.

The forum also alleged gross violation of the Factories Act, 1948 against the silicon factory

run by M/s Aether Alloys LLP in Niglok IGC.

An official from the Industry Department in the district informed that the state’s Industries

Commissioner, Saugat Biswas, along with senior officials from the Industry, Trade &

Commerce and Skill Development Departments, visited Niglok IGC on Saturday and met the

representatives of the IGC-Pollution Affected People’s Forum and heard their grievances.

The commissioner and other officials assured the local people that they would convene a

meeting with the State Pollution Control Board in Itanagar soon and issue directives to

assess the pollution levels caused by the silicon industry in Niglok.

The team of officials also assured that they would take necessary steps to resolve the

problems faced by the local people immediately after the pollution test is performed by
technical experts.



5/26/25, 11:42 AM Villagers demanding shifting of silicon factory from Niglok IGC | The Arunachal Times

https://arunachaltimes.in/index.php/2025/04/28/villagers-demanding-shifting-of-silicon-factory-from-niglok-igc/ 2/3
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5/26/25, 11:42 AM Villagers demanding shifting of silicon factory from Niglok IGC | The Arunachal Times

https://arunachaltimes.in/index.php/2025/04/28/villagers-demanding-shifting-of-silicon-factory-from-niglok-igc/ 3/3
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1.0 GENERAL CONDITIONS

This specif icat ion document is for Aether Al loys, Niglok Arunachal
Pradesh. The Customer is instal l ing a 2 X 9 MVA submerged arc
furnace wherein they want to instal l  pol lut ion control  equipment (Gas
Cleaning P lant) for the submerged arc furnace . The technical detai ls
and other necessary parameters have been detai led below.

2.0 BASIC SPECIFICATIONS AND DESCRIPTION

2.1 GENERAL
The fumes coming from 9 MVA submerged arc furnace wi l l  be vented
through 2 nos. stacks instal led on the furnace. Pne umatic dampers wil l
be instal led in the stacks for d irect ing the gases from furnace to
pol lut ion control  p lant.

2.2 DUCTING
2.2.1 A duct connected form a stack of the furnace wi l l  carry the fumes to

bag f i l ter house by means of one ID fan. The ducts wi l l  be suitably
st i f fened and provided with pneumatic dampers,  inspect ion opening
and expansion jo ints. A separate duct ing system shal l be designed to
extract  the fumes generated above the tap hole during metal/s lag
tapping. These ducts wi l l  be in turn connected to the main duct going
to the heat exchanger. 3 nos. of  tap holes are provided on the furnace
shel l .

2.2.2 The drawing showing the connect ion of  the GCP duct to the main
furnace chimney for the furnace with the respect ive levels inside the
furnace bui ld ing wil l  be sent you later. .

19
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2.3 DESCRIPTION OF FLUE GASES & HEAT EXCHANGER/GAS COOLER
2.3.1 Average temperature of  the f lue gases wi l l  range from 3500C while the

maximum gas temperature (during erupt ions, unbalanced react ions
etc.) wi l l  be around 4000C. These gases are to be cooled to 110 to
1200 C using single /  two stage air - to-air  gas cooler (heat exchanger).
Gas cooler wi l l  be provided with axial  b lowers with motors,  for cool ing
of gases, rotary valves, tubes cleaning device (So nic Horn or suitable),
supports & plat form etc.

2.3.2 The blowers may be in ON and OFF condit ion depending upon the
temperature of  the outgoing gases. Provision wi l l  be made for
automatic cleaning of  dust accumulated inside the tubes. Adequate
precaut ions must be considered during cool ing the gases to 110 to
1200 C. The temperature should not fa l l  below 110 0C in order avoid
probable acid condensat ion.

2.4 CYCLONE
2,4.1 The heat exchanger wi l l  be fo l lowed by a cyclone separator to catch

coarse part ic les o f  dust.  The bag f i l ter wi l l  col lect  only microsi l ica.

2.5 BAG FILTER HOUSE
2.5.1 Cooled gases should pass through automatic Pulse - Jet Bag House.

This bag house wi l l  be fu l ly automatic with of f - l ine cleaning, having
suitable number of  compartments as pe r design requirement with
superior qual i ty polyester needle fe l t membrane bags, cages, rotary
Valves & poppet Valves, Control ler,  supports & plat form.

2.5.2 A Sequence Control ler shal l be provided for switch over of
compartments by opening /  c losing pop pet valves.  Net f i l t rat ion
velocity wi l l be around 1 m/min and should guarantee emission levels
of less than 25 mg/nm3 .

2.6 CHIMNEY
A freestanding stack should be provided to re lease the clean gas in to
the atmosphere. The height of  th is stack wi l l  be as per the statutory
requirement of  the pol lut ion control  board. There should be provision
on the stack for manual stack emission measurements with access
ladder and plat form. The chimney wi l l  be common for both the
furnaces.
Note: On line stack monitoring system SOx, NOx, CO, CO2 and O2
to be provided. (Please quote as optional)
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2.7 CENTRIFUGAL FANS

2.7.1 I .D. fan should be designed for heavy -duty high temperature operat ion .
Fan wi l l  be direct ly dr iven operat ing preferably at 750/1000 RPM
(synchronous Speed).  ID fan shal l  be of  centr i fugal type having
backward curved impel ler suitable for dust - laden gases. The fan shaft
wi l l  be supported on both ends . The motor should be used along with
VVVF drive. Impel ler shal l  be dynamical ly balanced. Only single ID fan
has been envisaged per system.

2.7.2 A separate FD fan should be provided for tapping fume extract ion
system. The scheme for the tapping fume extract ion system wil l  be as
per the suppl iers’ design to guarantee ef f ic ient suct ion for a l l  the f lue
gases from the furnace f loor and tap -hole area. The ambient near the
tap hole should not exceed 2 mg/Nm 3 . The suppl ier shal l  engineer the
tapping fume extract ion duct,  hood . The duct rout ing needs to be
f inal ized with our help

2.8 DUST COLLECTION AND DENSIFIER

Efficient dust handling system shall be provided for dust collected
bellow the bag house. Dust will be pneumatically transported to
storage silo. Silo should store approx. 1 day’s dust collection. Separte
silo will be provided for each system.
The micro silica collection below each bag house will be approximately
4 MT per day having density of  200 kg/m3.

2.8.1 Densifier: The dust collected in silo has to be densified for
transportation purpose to 600 kg/m3.

2.9 Bagging and Packing Facility – Optional.

2.10 DAMPERS shal l  be provided with companion f langes.

2.11 COMPRESSED AIR REQUIEMENT

The compressed air  requirement shal l be specif ied by the suppl ier.  The
compressed air  qual i ty and puri ty levels requirement shal l  be specif ied
as ISO 8513 -1: 2010.

2.12 INSTRUMENTATION

The instruments should consist  of  the fo l lowing.

21
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1. Temperature measurements:  at  in let  and out let  of  forced draf t
cooler and bag f i l ter.

2. Dif ferent ia l  pressure transmit ter:  across bag f i l ter and FDC
3. Sequence control ler preferably PLC based for operat ion of  pulse

and solenoid valves of  bag f i l ter.  This PLC should communicate
with main PLC /  DCS.

4. Vibrat ion monitor ing of  ID fan.
5. ID fan motor winding temperature.

2.13 SAFETY INTERLOCKS

 Dilut ion air  introduct ion in the event of  bag f i l ter tempera ture
exceeding the set l imit .

 Bag Fi l ter by pass arrangement i f  the bag f i l ter temperature is st i l l
not  coming under control .

2.14 DOCUMENTATION

 GA drawings of  bag f i ler,  FDC, Dust d isposal and si lo. .
 General layout drawing showing the duct rout ing.
 PID and PFD
 Fabricat ion drawings of  equipments decided to be fabricated at

si te.
 Specif icat ions of  fans, bags, P& S valves, instruments etc.
 Foundat ion assignment drawings.
 QAP
 Two year spare l ist .
 O & M manual.
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3.0 DESIGN PARAMETERS

SR.
NO. DESCRIPTION PARTICULARS

1. Gas Volume (* refer note) 1,25,000 Nm3 /hr

2. Volume of Tapping fumes 50,000 Nm3 /  hr  @75 0C - 100 0C

3.
Gas Temperature at  the out let  of  furnace
stack and at  the  in let  to the Heat
Exchanger

3500C
(@4000C only during erupt ions in

the furnace)
4. Dust Load 2-3 Grams /  Nm3

5. Part ic le Size(approx.)
Sub Micron = 40%
1-5 Micron = 33%

5 Microns & Above = 27%
6. Moisture Content 3-4%

7. Dust Nature
Oxides of  the products Under
manufacture i .e. Si l ica & Coke
dust

8. Gas Composit ion

Since the furnace is semi -open top
design, the ent ire CO generated
wil l  burn in the hood i tself .  Hence,
the composit ion of  the Gas wi l l  be
close to Air.

9. DP across bag f i l ter 150 mmWC max.

NOTE:

*The SAF side hood has 3 openings of  @ 2.5 m X 1.2 m height.  However
one opening at a t ime wil l  be opened only during stocking operat ion of  the
raw materia l  in the furnace shel l  and only one door wi l l  be opened at g iven
point  of  t ime.
The tap holes gases quant i ty is included in gas volume of 1,25,000
Nm3/hr.
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4.0 GUARANTEED PARAMETERS

Fol lowing are guaranteed parameters measured at fu l l  load of  the
furnace and at  specif ied volumes as ment ioned in the technical
specif icat ions.
a) Emission less than 25 mg/Nm3
b) Work Zone Emission 2 mg/Nm3.
b) Pressure drop across the bag house to be less than 150mm WC.

Note:

Two separate Bag house systems to be offered. (The Chimney and micro
sil ica si lo wil l  be common for both furnaces)

24
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SCOPE MATRIX FOR EACH GAS CLEANING PLANT

Sr.
No.

Description Qty Design Mfg. E&C Remark

1. Duct Work & Duct Supports
Furnace to Forced Draf t  Cooler 1 Set V C C
Tapping Fume Duct ing f rom Hood to
Main Duct

1 Set V C C

All duct supports 1 Set V C C
Forced Draf t  Cooler to Bag House /
Cyclone

1 Set V C C

Cyclone to Bag House 1 Set V C C
Cyclone Separator W ith Support 1 Set V C
Cyclone Discharge Valves 1 Set V V
Bag House Inlet /  Out let Manifold 1 Set V C C
Bag House to I .  D. Fan 1 Set V C C
I .  D. Fan to Chimney 1 Set V C C
Self -Supported Stack + Light ing
arrester & Aviat ion Lamp

1 Set V C C

2. Pneumatic Dampers & Expansion Joints
Furnace Stack Damper 1 Set V V C
Main System Isolat ion Damper 1 Set V V C
Dilut ion Damper 1 Set V V C
Tapping Fume Dampers 1 Set V V C
Expansion joints 2 Sets V V C

3. FDC
Complete Cooler. 1 Set V V C

V V
4. Bag House V V

Casing, Plenum, Tube Sheet &
Hopper

1 Set V V C

Fil ter  Bags, Cages & Ventury 1 Set V V C
Pulse Valves, Blow Tubes, Air  Header 1 Set V V C
Inlet & Outlet Pneumatic Dampers 1 Set V V C
Master Control ler  & Hopper Vibrators 1 Set V V C
Rotary Valve + Gear Motor 1 Set V V C

Cage Ladder, Platform & Rail ing 1 Set V V C
Pent House for Bag House 1 Set V C C Optional
Support Structure 1 set V C

5. Dust Handling System
Centr i fugal Blower with Motor 1 Set V V C
Conveying Pipel ine, Bends, Flanges, 1 Set V V C
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Sr.
No.

Description Qty Design Mfg. E&C Remark

Bin Vent Fi l ter 1 Set V V C
Level Sensor, Air  Fluidizat ion &
Manual Sl ide Gate Valve

1 Set V V C

Rotary Valve + Gear Motor 1 Set V V C
Dust Storage Si lo,  Supports & Cage
Ladder

1 Set V C C

Ash Condit ioner /  Densif ier  System 1 Set V V C

6. I.  D. Fan + Electric Motor
Fan Assembly, Impeller 2 Sets V V C
Base Frame & Mounting Frame 2 Sets V V C
Flexible Coupling 2 Sets V V C
Shaf t  with Bear ing Block 2 Sets V V C
Inlet & out let  Flexible Bel lows 2 Sets V V C
Inlet Pneumatic Damper 2 Sets V V C
Outlet Electro-Mechanical Damper 2 Sets V V C
Electr ic  Motor for  ID fan (LT) 2 Sets V C C

7. Tapping Fume Fan + Electric Motor
Fan Assembly, Impeller 1 Set V V C
Base Frame & Mounting Frame 1 Set V V C
Belt  Dr ive with Pul leys, Shaf t  with
Bear ing Block

1 Set V V C

Inlet & out let  Flexible Bel lows 1 Set V V C
Outlet Pneumatic Damper 1 Set V V C
Electr ic  Motor for  ID fan 1 Set V V C

8. Instruments & Controls
Instruments as per Annexure 12 1 Set V V C
Stack emission monitor ing system &
Gas Analyser

1 Set V C C

9. Painting & Finishing
W ire brushing /  Cleaning 1 Set V V - -
2 Coats of  Pr imer + 2 Coats of  Finish
Paint

1 Set V V - -

10. Technical Documents 1 Set - - V - -
11. Util i t ies

11.1 Electrical
MCC Panel,  JB, LPBS 1 Set C C C
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Soft Starter /  VFD Panel - ID Fans 1 Set C C C

Sr.
No.

Description Qty Design Mfg. E&C Remark

Power, Communicat ion & Control
Cabling & Cable Trays

1 Set C C C

Control Room with AC / Vent i la t ion
system

1 Set C C C

Electr ic  Supply to MCC Panel 1 Set C C C
Cable Trench – Civi l 1 Set C C C

11.2 Compressed Air
Air  Compressor & Receiver 1 Set C C C
Air  Dryer + Fi l ters 1 Set C C C
Compressed Air  & instrument air
piping, f i t t ings outs ide battery

1 Lot C C C

12. Civil  Work
Foundation Bolts 1 Set V V C
Load Data for  Civi l  Foundations 1 Set V -- --
Ground equipment earthing 1 Set C C C
Civi l  Foundations 1 Set C C C
Unloading & Safe Storage at Site 1 Set - - - - C
Shif t ing f rom storage to foundation 1 Set - - - - C
Crane /  Hydraul ic  Lif ter  /  EOT
required for  Erect ion

1 Set - - - - C

13. Transport & Forwarding
Pack ing 1 Set V

14. Other
First Fi l l  of  lubr icants, consumable 1 Set - - V - -
Commissioning Spares l is t 1 Set - - V - -
2 Year Operat ional l is t 1 Set - - V - - Optional

Pr ice
Commissioning Tools & Tack les 1 Set - - C --
Insulat ion & Cladding for  Piping 1 Set C C C
Supervis ion for  Erect ion &
Commissioning

1 Set V Extra as
appl icable

Any statutory/Govt.  c learance req. 1 Set - - C --
V: VENDOR SCOPE C: CLIENT SCOPE
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